FORM B RARved 0 - ewrale Tpus
PUBLIC ANNOUNCGEMENT [IBBI-RO8ecH DT 3 WILNO FHoB9eD (RT3 Hoh)
(Requlation 12 of the Insolvency and Bankruptcy Board of India gu.og‘;ﬁﬁa,;' 2016 T AwoEs 12)
(Liquidation Process) Requlations, 2016)

NTION OF THE STAKEHOLDERS OF
FRA EXPORTS AND IMPORTS LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Bharath Infra Exports and Imports L T —————————y
Limited woteess daE
2. |Date of incorporation of|17th July 2007 ) 7% :W 2007
corporate debtor ' Y -
3. | Authority under which corporate | Registrar of Companies, Bengaluru, 3, 20TINY DRMT, Boreedd,
Debtor is incorporated /|Kamataka imens
Registered
4. | Corporate dentity Number (CIN) | U51909KA2007PLC043387 4. ™ [51909KA2007PLC043387
of Corporate Debtor RERFIT OhER R0, (A7)
5. | Address of the Registered Office | Reg. office: No. 186, 1st Floor, 1st 5. | m@erder momd om0 Arcomend BLeo: ¢
and Principal Office (if any) of | Cross, Wilson Garden, ApeomRenT 350 HH TS 1B 2Ea, 13 27,
Corporate Debtor Bengaluru - 560027 80 (ag0) owR T QOT MEET, Kondat:-560027.
Principal office: Sy. No. 48, ~ e
Hebbagodi, Huskur Gate, Hosur Main e ged: xafer To. 48
Road, Electronic City Post, Attibele o i
Hobli, Anekal Taluk, Bengaluru- 560100 BREATY HNTE, FSTAT 4K
: Baew, vidd deens, el
6. |Date of closure of insolvency | 26th March 2025 ok ;;:m
resolution process it Rl b
— 6. |BEerder momT 30T
7. |Liquidation commencement | 26th March 2025 Dmese om0 TEohod 2656 mREE 2025

date of the corporate debtor

8. | Name and registration number | Ravindra Beleyur EoE—

: i 7. |PEerdaT mOmT F0TAI0D
of the insolvency professional | IBBI/PA-001/IP-00189/2017-18/10368 D3 T0hch SCOEmE Dm0Y | 263 FRF 2025

acting as Liquidator
9. [Address and e-mail of the |Ravindra Beleyur, i et ﬁaﬁﬁ%oﬁ%ﬁag —
liquidator, as registered with the | "Shreevathsa", No. 428, 19th B Cross ﬁm—% r::*d“;u IRy ey /IPA-001/1P-P00189/2017-18/
EANSL AV
Board Road, 3rd Block, Jayanagar,
Bengaluru - 560 011 0. |oEechd HecomRatEod sPRelngaliontclod
Tele: +91 80 26540193 TIRTIT AR D) G Y, 428, 198% @ WF, e F,
Email: ravi@beleyur.com ROLAT, tonsath-560 011

cwdmed: +91 80 2654 0193

10. | Address and e-mail to be used | Ravindra Beleyur asee: ravi@beleyurcom

for correspondence with the | ‘Shreevathsa', No. 428, 19th B Cross

”[]Uidator Road! 3rd BlDCk, Jayanagar’ 10, 5% vﬁ TRONYMN ITRTEC A9 ::45073 Ixtlowtnled
Bengaluru - 560 011 D e B3, 428, 193¢ O BT,
Tele: +91 80 26540193 I8¢ R, BORFNT,
Email: bharathinfra_cirp@beleyur.com asmtm - 560 011
Gaomeed: 491 80 26540193
11. | Last date for submission of | 26th April 2025 e
claims bharathinfra_cirp@beleyur.com

I1.|3e37 o, A97en dadoh OT0E | 268 Q&g 2025

Notice is hereby given that the Hon'ble National Company Law Tribunal, Bengaluru
Bench has ordered the commencement of the liquidation of Bharath Infra Exports
and Imports Limited on 26.03.2025.

The stakeholders of Bharath Infra Exports and Imports Limited are hereby called

y doreRd 2687 HIT ww
. 2
¢ Tobob, 26032025 003

Svawaﬁom Sinld:

upon to submit their claims with proof, on or before 26th April 2025, to the goF om oFdensr M vodearr OLMET LIAimOD WO
liquidator atthe address mentioned against item 10. FhITh m mmnm 26¢ :}:_J,cf 2025 Dot 9T SO0 LI TIRTLON,
The financial creditors shall submit their claims with proof by electronic means Hed 8, %0.10 99 3OADT 60 ARG AgRLieR.

only. All other creditors may submit the claims with the proof in person, by post or TR RONe I3 Feanndm, s FLImN chcp?-.ﬁ wmmu e

by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit ts claims during the liquidation process, the
claims submitted by such a stakeholder during the corporate insolvency resolution
process under the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to
be submitted under Section 38.

Sd/-
Ravindra Beleyur
Dla‘e”‘ 29.03.2025 Liquidator i the matter of Bharath Infra Exports and
Place: Bengaluru Imports Limited under Liquidation

8x21cms

The above notice/announcement was published on 30.03.2025 in the following
newspapers:-

e Prajavani Kannada all Karnataka Editions (Kannada)
o Deccan Herald all Karnataka Editions (English)
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Cash-at-door
case: Former

HC judge
acquitted

CBI court relief for 3 othersin
17-yr-old corruption case

v

CHANDIGARH, PTI

eventeen years after a
cash-at-judge’sdoor case
rocked the judiciary, a
special CBI courton Saturday
acquitted former Punjab and
Haryana High Court judge
Justice (Retd) Nirmal Yadav
and four othersin the matter.

In the sensational case, a
packet containing Rs 15 lakh
was allegedly wrongly deliv-
ered at the residence of Jus-
tice Nirmaljit Kaur, another
sitting high court judge, on
August 13, 2008. It was al-
leged that the cash was meant
for Justice Yadavas a bribe to
influence a property deal.

The matter was reported
to the Chandigarh Police,
following which an FIR was
registeredin the matter. How-
ever, the case was later trans-
ferred to the CBI.

Reacting to her acquittal,
Yadavsaid she did notdo any-
thingwrongand has “full faith
in the judicial system”.

Defence counsel Vishal
Garg Narwanasaid the Court
of Special CBI judge Alka Ma-
lik acquitted Yadav and four
others on Saturday. There
wereatotal fiveaccusedinthe
case,oneofwhomdied during
thetrial. “Today the courthas
passed the judgment in the
matter. Justice (Retd) Nir-
mal Yadavhasbeenacquitted.
False allegations have been

natold reporters here.

Advocate B S Riar, counsel
for accused Rajiv Gupta and
Sanjeev Bansal, said, “Yes,
it took 17 years for this judg-
ment, but that was not the
fault of the defense councils.
The delay was on the part of
the CBI, as they kept seeking
permissions from the high
court and bringing in differ-
ent witnesses at different
times. The important thing
is that justice has finally been
served. We are relieved that,
even though it was delayed,
the right decision was made
intheend.”

The courton Thursdayhad
heard the final arguments in
the case registered against
Justice Yadav by the CBI and
posted the pronouncement of
verdict for March 29.

The verdict comes amid a
raging row over the discovery
of “four to five semi-burnt
sacks of Indian currency
notes” at the Lutyens res-
idence of then Delhi High
Courtjudge Yashwant Varma
following a fire incident on
March 14. Varma has denied
any knowledge of the cash
discovered.

Reactingto Justice Varma’s
case, Yadav said, “Who will
keep money in the outhouse?
We don’t know what hap-
pened but the SC has rightly
said that theywill notregister
an FIR but probe the matter

India, US decide to hold sectoral talks under proposed trade pact

Discussions centre on market access,
reducing tariffs & non-tariff barriers

v

NEW DELHI, PTI

ed to hold sector-specific
talks in the coming weeks
to finalise the structure of the
proposedbilateral trade agree-
ment (BTA), the government
said on Saturday.
The engagement between
the two countries came in the

India and the US have decid-

backdrop of the USA’sthreat to
imposereciprocal tariffs oniits
keytrading partners, including
India, on April 2.

The decision to hold dis-
cussions in the coming weeks
follows four days of talks -- be-
tween senior officers of India
and the US --which concluded
here on Saturday.

“Sectoral expert-level en-

gagements under the BTA will
start virtually in the coming
weeks and pave the path for
an early negotiating round in
person,” the ministry said.

In a statement, the com-
merce ministry said to realise
the shared objective of pro-
moting growth that ensures
fairness, national security and
jobcreation, both sidesbroadly
come to an understanding on
the next steps towards a mu-
tually beneficial, multi-sector
BTA, with the goal to finalise
its first tranche by fall (Au-
gust-September) 2025.

Through the agreement,

TRADEDIALOGUE

= India and US aim to finalise the first tranche of the bilat-
eral trade agreement (BTA) by August-September 2025,
focusing on fairness, national security, and job creation

m The US is pushing India to negotiate a large and grand
bilateral trade agreement while seeking to open the
agriculture sector for American businesses.

the two countries are look-
ing to increase market access
for their goods, cut tariff and
non-tariffbarriersand deepen
supply chain integration in a
mutually beneficial manner,
itadded.

“Both sides look forward to

building on this milestone in
the coming months to finalise
the BTA, ensuringitalignswith
the shared goals of prosperity,
resilience,and mutual benefit,”
itadded.

A team of US officials,
headed by Assistant US Trade

Representative for South and
Central Asia Brendan Lynch,
was here to finalise the con-
tours and terms of references
of the proposed pact, aimed at
more than doubling the bilat-
eral trade to USD 500 billion
by 2030.

The meeting follows the
visit of Commerce and Indus-
tries Minister Piyush Goyal
to Washington from March
4-6 during which he met his
US Trade Representative Ja-
mieson Greer and Commerce
SecretaryHoward Lutnickand
subsequentvideo conferences
between the two sides.

65-year-old man

beheaded as part
of black magic
rituals in Bihar

AURANGABAD, PTI: A
65-year-old man was al-
legedly killed, and his torso
was burnt in a ‘Holika Da-
han’ fire as part of ‘black
magic’ rituals in Bihar’s Au-
rangabad district, a police
officer said.

The deceased has been
identified as Yugual Yadav,
hesaid.

Police have arrested four
persons, including a relative
of a ‘tantric’ in connection
withtheincident, the officer
said, adding that the tantric
isabsconding.

Aurangabad Superin-
tendent of Police (SP) Am-
brish Rahul told reporters,
“Madanpur police station
on March 13 received a
missing complaint about
Yugal Yadav. During the in-
vestigation, officials came to
know about the discovery of
human bones from the ash-
es of a Holika Dahan fire in
Bangervillage.”

Officialsinspected thesite
and found charred human
bones and Yugal’s slippers.

J&K: Anti-terror op extended;
body of 4th cop recovered

ZULFIKAR MAJID
SRINAGAR, DHNS

he ongoing anti-terror
I operation in Jammu’s
Kathua district was ex-
tended tonew areas on Satur-
day following the recovery of
thebody of a fourth policeman
and two slain terrorists from
the scene of a fierce gunfight
inaremote forested area.

The intense battle, which
erupted on Thursday morn-
ing, has claimed the lives of
four policemen and two ter-
rorists, while seven security
personnel, including a dep-
uty superintendent of police
(DSP), have sustained injuries.

Officials said that security
forces were continuing to san-
itise the encounter site, while
thesearch operation hasbeen
extended to nearby areas, in-
cluding Billawar Heights, to
track down and eliminate the
militants.

The latest phase of the op-
eration is focused on the area
near Jakhole village in Ghati
Juthana, Rajbagh, located
about 30 kilometres from the
initial encounter site in Sani-

Family members of constable Balwmder Singh Chib, who
was killed in a gunfight with terrorists, mourn during his
cremation, in Kathua district, on Saturday. p1i

yal village, Hiranagar sector.
This marks the second phase
of the operation, which has
already seen significant casu-
alties on both sides.

Sourcessaid thatthe search
will continue, as up to three
terrorists may still be hiding
inthe Ghatiforestsor couldbe
moving toward surrounding
wooded areas.

Security along the Jam-
mu-Pathankot National High-
way has been tightened, with
alarge-scalesearch operation

covering several kilometres,
from Sanyal to Ding Amb.
The operation involves mul-
tiple agencies, including the
army, BSF, CRPF, and NSG,
with support from helicop-
ters, drones, and sniffer dogs.

On Friday, Jammu and
Kashmir’s Director General
of Police (DGP) Nalin Prabhat
confirmed that the terrorists
involvedin the gun battle were
the same group thathad been
intercepted earlier in Saniyal
village.

Empuraanto make 17 ‘voluntary
cuts' after Sangh backlash

THIRUVANANTHAPURAM
DHNS & PTI:Amid strong crit-
icism from BJP and Sangh
Parivar outfits against Mohan-
lal-starrer L2: Empuraan, the
film’s producers have report-
edly decided to make “volun-
tary modifications”.

Sources said the filmmak-
ers are considering changes
to at least 17 parts of the film,
including altering the name of
the character ‘Baba Bajrang;’.
They are expected to submit
the modified version to the
censor board next week

Murali Gopy, the scriptwrit-
er, declined to comment. “I
prefer to remain silent now,”
hetold DH.

In addition to the criticisms
from various BJP and Sangh
Parivar groups, the RSS
mouthpiece Organiser also
condemned the film.

The article accused the film
of spreading an anti-Hinduand
anti-BJP narrative, warning it
could further divide an already
fractured India.

“The film delved into the
sensitive subject of the post-

Godbhra riots in Gujarat with
a clear and alarming bias,” it
alleged.

Organiseralsoflayed Mohan-
lal for choosing such a “propa-
ganda story” and said his deci-
sion to star in a film promoting
such a “divisive and politically
charged narrative” was a “be-
trayal” of his loyal fanbase.

The article claimed that
director Prithviraj Sukuma-
ran had long been known for
his political leaning but those
leanings were presented with
“little subtlety” in Empuraan.

BJPleadersinKeralareport-
edlyraised concerns aboutthe
film during a core committee
meeting in Thiruvananthapu-
ramon Friday, questioning the
censor board’sapproval. How-
ever, the BJP leadership chose
not to comment publicly.

Rajeev Chandrasekhar, the
newly appointed BJP state
chief, also faced backlash after
wishing the film well on social
media.

He later clarified that his
message was a result of per-
sonalrelations with Mohanlal.
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levelled against her,” Narwa- first.”

MINOR IRRIGATION & GROUND WATER
DEVELOPMENT DEPARTMENT

Office of the Executive Engineer,
Minor Irrigation & Ground Water Development Division,
Dharwad - 580001. Phone No: 0836-2448310
E-mail: eemidivdwd@yahoo.com / midn dwd@rediffmail.com

No: 22/2024-25 Date: 29-03-2025
INVITATION FOR TENDER (IFT) (KW-1 & 2)

(Two Cover System)

The Executive Engineer, Minor Irrigation and Ground
Water Development Division, Dharwad, invites tenders
for Dharwad, Gadag, Ranebennur and Hangal Sub
Division, comes under this undersigned office in
Standard Bid Document KW-1, 2 & 3 through
e-Procurement Portal of the Government of Karnataka,
viz., https://kppp.karnataka.gov.in from eligible Contractors
for the work under Head of Account: 2702 - Non Plan
(Total of 04 Works); Maximum Estimate Amount: Rs. 80.00
Lakhs, Maximum E.M.D Amount Rs. 1.60 Lakhs and
Minimum Estimate Amount: Rs. 40.00 Lakhs, Minimum
E.M.D Amount Rs. 80000.00; Period of downloading tender
documents from e-Procurement Portal is from 29-03-2025
to 05-04-2025 upto 17.30 Hrs. Last Date for Submission
of Tenders: 05-04-2025 upto 17.30 Hrs. Date of Opening of
Technical Bid is 07-04-2025 at 17.30 Hrs. And any other
Corrigendum / Addendum & Postponement of Notification,
Changes in the dates, if any will be published only through
https://kppp.karnataka.gov.in. Other details may be obtained
from the office of the undersigned during office hours on
all working days.Details published on the e-Procurement
Website @ https://kppp.karnataka.gov.in are final.

Sd/- Executive Engineer
DIPR/Dharwad/1146/Adverto/2024-25 MI & GWD Division, Dharwad.

Government of Karnataka
Office of the Executive Engineer
Panchayath Raj Engineering Division,
Mysore — 570023

TENDER NOTIFICATION NO.10/ 2024-25/
DATED: 27-03-2025

(SINGLE/TWO COVER SYSTEM)

On behalf of the Governor of Karnataka the Executive
Engineer, Panchayath Raj Engineering Division, Mysore
invites tender in co-ordination with e-procurement portal
platform, Bangalore. The contractors registered in
KPWD and any other Government Organisation
eligible for CLASS -4 and above Contractors. Tender
format as per KW-1,2 & 3 through e-procurement
under PRED, MYSORE DIVISION the Different Head
of Account in Mysore, Nanjangud and T.Narasipura
Taluk The work consist of “Improvement Of Smashana
/ Repair | Constructions Building Works/Construction
of CC Road & Drain “etc. works. Total 24 No. of works.
The Estimate cost of these works between Rs.6.00
Lakhs to 96.70 Lakhs and E-Procurement Tender
invited in Single/Two Cover System. Date of application
submission for tender document and submission of
filled tender through online Date: 01-04-2025 to 22-
04-2025 upto 16.00 hours. Last date for clarifications/
queries on tender Date: 21-04-2025 upto 16.00 Hours.
If possible the date of opening of technical bid of the
tender Date: 23-04-2025 after 17.00 hours. After the
approval of Technical bid the Financial Bid will be
opened. Tender Form Fee: As per e-procurement. For
more details visit website: htpp://www.eproc.karnataka.
gov.in or contact the Executive Engineer, Panchayath
Raj Engineering Division, Mysore (Ph: 0821-2560853)
during office hours.

Sd/- Executive Engineer, PRED Division, Mysore
LDIER-DONYSI 320/ KOMCA1132/2024.25

BRUHAT BENGALURU MAHANAGARA PALIKE
Office of the Senior Assistant Director Education, Head office BBMP
N R Square, Bengaluru-560002. Ph: 080-22975728,
email id: eoeducation@yahoo.in

No: BBMP/2024-25/BBMP/IND0129. Date: 29/03/2025

Bruhat Bangalore Mahanagara Palike invites REQUEST FOR
PROPOSAL FOR The Supply of Uniforms to BBMP Schools and
Colleges for the Academic year 2025-26 from eligible bidders.
Following is the Events of Bid process:

Tender Notification

Tender RFP Reference No BBMP/2024-25/IND0129.

Date of Commencement of
Download of RFP Document
from Karnataka Public
Procurement portal
http://kppp-karnataka.gov.in

From :29/03/25 onwards

Last Date and Time for uploading
Online Queries in Karnataka
Public Procurement portal

05/04/2025 5:00 PM

Last Date and Time for uploading
of RFP in Karnataka Public
Procurement portal

29/04/25 5:00 PM

Date and Time of Online Opening
of RFP in Karnataka Public
Procurement portal

02/05/2025 11:00 AM

Online at Karnataka public

Place of Opening of RFP Procurement portal

1. Tender documents may be downloaded from the web site
https://kppp.karnataka.gov.in
2. Other details can be seen in the tender documents.

Sd/- Senior Assistant Director (Education) ,BBMP.
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Office of the Executive Engineer-5, Health and Sanitation
Division, # 408, 4th Floor, Annex-3 Building, BBMP,
N.R. Square, Bangalore - 560 002.

No: BBMP/EE-5/H&S/QUO0/03/2024-25 Date:29.03.2025

INVITATION FOR QUOTATIONS RATES
(Through KPP Portal Only)

The Executive Engineer-5 Health and Sanitation Division,
on behalf of the Chief Commissioner, Bruhat Bengaluru
Mahanagara Palike (BBMP), has intend to Purchase of
Wheel Mounted Self Priming Water Pumps of suitable
Capacity for 7 Zones as per the Technical Specification
approval of Engineer-in-Chief/ Chief Engineer (SWD).

Sl. Amount
No. (Rs.)

ﬁBRUHAT BENGALURU MAHANAGARA PALIKE

Description

Capital Cost of the Self-Priming Centrifugal
Puimp along with closed body mounted on
1. |the chassis with necessary fittings shall be
deliver to Bangalore with all charges and tax
such as GST, freight charges and any other
applicable taxes, charges. etc.

1) Details of the items specification should collect from the
above office and submit the filled rate proposals through
KPP Portal https://kppp.karnataka.gov.in 2) Availability of
Quotation document from 01.04.2025 onwards. 3) Last
date for uploading the filled Rate Proposal : 07.04.2025
upto 16.30 Hrs. 4) Date of opening of Rate Proposal:
08.04.2025 at 16.30 Hrs. 5) For any information and queries
and detailed specifications, contact the above office.

Sd/- Executive Engineer-5 Health and Sanitation Division.

Office of the Executive Engineer,

PW.D. Special division, Shimoga
Ph: 08182-222943, E-Mail : spdivision@gmail.com

| Short-term Tender Notification (Two cover system) 2nd CALL

IFT No. 51/2024-25 Date: 29.03.2025
The Executive Engineer, Public Works Department, Shimoga
Special Division, invites tenders as per K.T.PP act 2000, in
standard Bid document K/W-3&4 (two cover system) Contrac-
tors has registered in PWD Department Class-3 & above can
apply under head of account 5054-04-337-0-01-154-MDR,
Reconstruction of Road at Bhadravathi-Holehonnuru Road
Joining MM Road via Yemmehatti, Thimlapura, Marashet-
tihalli, Arakere, Dhanwadi at Ch 4.00 to 4.80 Km in bhadra-
vathi (Indent-20385), for Amount put to tender is. Rs.79.09
Lakhs & EMD amount is Rs.1.582 Lakhs. Time allowed for
completion of work is 09 Months including Monsoon.

The tenderers may submit tenders through KPPP- portal of
the Government of Karnataka (viz., http://KPPPkarnataka.
gov.in). The Tenderers are advised to note the minimum qual-
ification criteria specified in Clause 3 of the Section -2 (In-
structions to tenderers) of document, to qualify for award of
the contract. Tender documents may be downloaded from
the e-Procurement portal from 29-03-2025 to 07-04-2025
Last date for Receipt of Tender is on 07-04-2025 at 17.00
PM. The Technical bid will be opened on 08-04-2025 at
05.30 PM onwards and Financial bid will be opened after
09-04-2025 Onwards. If there any changes in publication, it
will be publishing through KPPP-Portal only. For more infor-
mation obtained from the office during working hours. Infor-
mation published in Website is final.

Sd/-Executive Engineer,

DIPR/SMG/No.192-03 PWD Special Division, Shimoga.

zenkar/2024-25

TR A, I Sgeeh, ST - 560 017

&t . 1779, TIUTA
P B No. 1779, HAL Airport Road, Kodihalli, Bengaluru - 560017. India

ADVT. No. 08/2025

CSIR-NAL, a constituent Laboratory of CSIR, New Delhi is
inviting applications from experienced and talented persons
possessing required qualification for the following positions.

WALK-IN-INTERVIEW FOR PROJECT STAFF FROM
07/04/2025 TO 08/04/2025

Project Assistant-Il
Project Associate - / PAT-I
Project Associate Il / PAT-II

20 Posts

For complete details of advertisement, please visit CSIR-NAL
website: www.nal.res.in. sd/-

Sr Controller of Administration

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
HE AT Iil ON OF THE STAKEHOLDERS 0
BHARATH INFRA EXPORTS AND IMPORTS LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Bharath Infra Exports and Imports
Limited

2. |Date of incorporation of
corporate debtor

17th July 2007

3. | Authority under which corporate
Debtor is incorporated /
Registered

Registrar of Companies, Bengaluru,
Karnataka

4. | Corporate Identity Number (CIN)
of Corporate Debtor

U51909KA2007PLC043387

5. | Address of the Registered Office
and Principal Office (if any) of
Corporate Debtor

Reg. office: No. 186, 1st Floor, 1st
Cross, Wilson Garden,

Bengaluru — 560027

Principal office: Sy. No. 48,
Hebbagodi, Huskur Gate, Hosur Main
Road, Electronic City Post, Attibele
Hobli, Anekal Taluk, Bengaluru- 560100

6. |Date of closure of insolvency | 26th March 2025
resolution process
7. |Liquidation commencement | 26th March 2025

date of the corporate debtor

8. | Name and registration number
of the insolvency professional
acting as Liquidator

Ravindra Beleyur
IBBI/PA-001/1P-00189/2017-18/10368

9. [Address and e-mail of the
liquidator, as registered with the
Board

Ravindra Beleyur,

"Shreevathsa", No. 428, 19th B Cross
Road, 3rd Block, Jayanagar,
Bengaluru - 560 011

Tele: +91 80 26540193

Email: ravi@beleyur.com

10. | Address and e-mail to be used
for correspondence with the

liquidator

Ravindra Beleyur

‘Shreevathsa", No. 428, 19th B Cross
Road, 3rd Block, Jayanagar,
Bengaluru - 560 011

Tele: +91 80 26540193

Email: bharathinfra_cirp@beleyur.com

11. | Last date for submission of
claims

26th April 2025

Notice is hereby given that the Hon’ble National Company Law Tribunal, Bengaluru
Bench has ordered the commencement of the liquidation of Bharath Infra Exports
and Imports Limited on 26.03.2025.

The stakeholders of Bharath Infra Exports and Imports Limited are hereby called
upon to submit their claims with proof, on or before 26th April 2025, to the
liquidator at the address mentioned againstitem 10.

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with the proof in person, by post or
by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder during the corporate insolvency resolution
process under the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to
be submitted under Section 38.

Sd/-
Ravindra Beleyur
Liquidator in the matter of Bharath Infra Exports and
Imports Limited under Liquidation

Dated 29.03.2025
Place: Bengaluru
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Karnataka State Audit

and Accounts Department

Office of the Principal Director, 3rd floor, "A' Block, TTMC Building,
K.H. Road, Shanthinagara, Bengaluru-560 027. Phone No:- 080- 22214817
Fax No:- 080- 22216500, E-mail: 1. controllerstateaccounts@yahoo.com
2. controllerksaad@gmail.com

No: Ra.Le.Pa. 05 Pra.ho.va 2024-25/2091
TENDER NOTIFICATION
Tenders are invited through e-Procurement only from the Registered

Agencies, for providing Seven (07) vehicles to this Department, hired
on annual rate contract basis.
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Commercial Bid

Further details website https://kppp.karnataka.gov.in

Sd/-
Deputy Director,
Karnataka State Audit &
Accounts Department,
Bangalore.
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